
7 9 Wri tten A ns wers JULY 18, 1996 Written Answers 80

m eetings , inspection  of aerodrom es etc. are  
continuously taken to enhance air safety.

Private Airlines

937. SHRI BANWARI LAL PUROHIT : Will the 
Minister of CIVIL AVIATION be pleased to state :

(a) whether the services rendered by private airlines 
in the country is not upto the mark;

(b) if so. the details thereof;

(c) whether the air services on Nagpur-Bombay 
and Bombay-Delhi routes which are presently operated 
by private airlines are completely unsatisfactory and 
there are demands that Indian Airlines should start its 
operation on these routes; and

(d) if so, the action taken/proposed to be taken by 
the Government in this regard9

THE MINISTER OF CIVIL AVIATION AND MINISTER  
OF INFORMATION AND BROADCASTING (SHRI C M 
IB R A H IM ) : (a) and (b). There have been some 
complaints relating to cancellation of flights, punctuality, 
etc. against private airlines.

(c) and (d). Besides private operators. Indian 
Airlines is already operating on Nagpur-Mumbai and 
Mumbai-Delhi sectors

Services of Handicapped

938. SHRI PARASRAM BHARDWAJ Will the 
Minister of INFORMATION AND BROADCASTING be 
pleased to state :

(a) whether the Government propose to utilise the 
services of handicapped on Television Broadcasting;

(b) if so, whether any survey has been conducted 
or proposed to be made to find out such persons; and

(c) if so, the details thereof, and if not the reasons 
therefor9

THE MINISTER OF CIVIL AVIATION AND MINISTER  
OF INFORMATION AND BROADCASTING (SHR! C.M 
IBRAHIM) : (a) Television being a visual medium. there 
is no bar for engaging persons who are otherwise 
qualified if their handicap were not to interfere with the 
discharge of their duties/performance. However, many 
handicapped persons are being provided opportunities 
to participate in music programmes and to act in serials 
and telefilms etc. depending on requirements of the 
programme/script.

(b) No, Sir.

(c) Does not arise.

ISO and STD Lines

939 PROF. A JIT  KUMAR MEHTA ; Will the 
Minister of COMMUNICATIONS be pleased to state ;

(a) whether a racket involving ISO and STD call

bills amounting to crores of rupees passed on to various 
subscribers in connivance with the MTNL employees 
has been unearthed recently;

(b) if so, the details thereof; and

(c) the action taken by the Government against 
those found involved in the racket?

THE MINISTER OF COMMUNICATIONS (SHRI BENI 
PRASAD VARMA) . (a) One case each in Bombay and 
D elh i for d ivers ion  of te lep h o n e  lines with the 
connivance of MTNL employees was detected during 
1995 and 1996 respectively.

(b) In Delhi some staff of MTNL were found to be 
involved in illegal diversion of telephones with STD/ISD  
through Jor Bagh Exchange by the CBI during the 
investigation in April. 96

In Bombay, one telephone was diverted for giving 
STD/ISD calls by an MTNL employee. The loss incurred 
was to the tune of Rs 23 lakhs.

(c) In Delhi. 4 officials involved in diversion were 
arrested  by CBI and subsequently  p laced under 
suspension The private person involved was also 
subsequently arrested. Further investigation by CBI is 
in progress

In Bombay, one Mazdoor was arrested on 11.9.95  
and suspended the same day. The official has been 
prosecuted in the Court of Law by the CBI Also, 
disciplinary action for major penalty has been initiated 
against a Phone Inspector involved in the same case

Supply of Essential Commodities

940 DR A RU N  K UM AR SAR M A  : W ill the  
Minister of CIVIL SUPPLIES. CONSUMER AFFAIRS AND 
PUBLIC DISTRIBUTION be pleased to state :

(a) the details of essential commodities supplied to 
the consumers through Public Distribution System in 
the North-Eastern States, particularly in Assam,

(b) whether the irregular and inadequate supply of 
these essential commodities is the root cause of price- 
rise of consumer goods;

(c) if so. the steps taken by the Government to 
ensure the availability of these items at reasonable 
price;

(d) whether there is any demand to add some more 
com m odities nam ely Janata Cloth through Public 
Distribution System; and

(e) if so. the response of the Government thereto?

THE MINISTER OF FOOD AND MINISTER OF CIVIL 
S U P P L IE S , C O N S U M E R  A FFA IR S  AND P U B L IC  
DISTRIBUTION (SHRI DEVENDRA PRASAD YADAV) ;
(a) to (c). The Central Government makes allocation of 
rice, wheat, sugar, imported edible oil, sott/CIL coke 
and kerosene oil to States/UTs including North Eastern 
States for distribution through Public Distribution System


